BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE,

CHENNAI
Original Application No.51 of 2025.

M. Shanmugam (Age- 60 Years)

S/o. P.Mallaiyan

No.12/1B, Santhosh Illam, Sri Lakshmi Nagar,
Mallaiyan Garden, Sundakkamuthur,
Coimbatore South,

Coimbatore, Tamilnadu-641 042.

...Applicant
-vs-
District Collector,
Coimbatore District Collector Office,
No.7/1, State Bank Road, Gopalapuram,
Coimbatore, Tamilnadu-641 018 and 6 Others.
...Respondents
ADDITIONAL TYPESET OF DOCUMENTS VOLUME-II
S.No Description of Documents Pg. No
1 Annexure-1: Copy of OSR of the year 1877 1
2 Annexure-2: Copy of RSR of the year 1911 2-3
Annexure-3: Copy of the District Collector Proceeding
3 |in Na.ka.No.9047/2022 /A3 dated 15.09.2023 with 4-21
English translation
4 A:_lnexu_re-4: Qopy of Map Showing the River Stream 2093
with anicut with reference Marks.
5 Annexure-5: popy of Map Showing the River Stream 04
with anicut with reference Marks. (Color Sketch)
6 Apnexure-G: Copy of Satellite Image in correlation 5
with Current FMB
- Annexure-7: Photographs Depi.cting Commencement 26-32
and Progress of Works in the River Stream
Dated at Chennai on this 20t day of August ,2025.
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PUSSESSION CERTIFICATE @

Mr. Pandian, Revenue Inspector Thirumalayampalayam Fikra, Madukkarai Taluk
has undcrsigned on 2 November, 2023 for handing over the possession of the land, described
to the Thirumathi.M.Meenagowri, Executive Officer, Ettimadai Town Panchayat taken over
Possession of the land as per Coimbatore District Collector’s Proceedings Ref.

; No0.9047/2022/A3, Dated-15.09.2023.

District Coimbatore
Taluk Madukkarai
Fikra Thirumalayampalayam
Village Ettimadai
S.F. Noand [ Name of [ Details | Extentin | BOUNDARIES e
Classification the Acres North South East West
S D N . _ o
Ward ! S.IF.No.
S.F.No. Ettimadai No.03 0.40.48 S.F.No. S.F.No. | S.F.No. 171,
162/2A 0.40.48 | Hec.Acres 163,164,170 161 162/2B1 | 162/2A
Hec.Acres Part
) . I R R F
Handover Taken Over

2
\g§= : W |dorD
Ex &R«%

Ettimadai Town Panchayat
Coimbatore — 641 105.

Coimbatore District.



Translated copy
District Collector's proceedings are in the forefront

Thiru. Kiranthi Kumar Bhatti [.A.P

N. C. No: 9047/2022/A3
15.09.2023

Meaning : Regarding the transfer of land ownership and
commissioning of approximately 0.40.48 hectares of
land in Plot No. 162/2A, Ettimadai Village (Town
Panchayat), Madukkarai Taluk, Coimbatore District,
to Ettimadai Town Panchayat for solid waste
management project.

Vision : 1. Coimbatore Zonal Urban Panchayat Assistant

Director's letter No. 282/2022/Pel dated
07.042022

2. Coimbatore District Collector's Office Letter No.
9047/2022/A3 dated 03.08.2023

3. Coimbatore District Revenue Officer's Field
Inspection Date 1107.2023

4. Report letter of Madukkarai Taluk Officer No.
1137/2021/58. 23.08.2023

5. Report of the Coimbatore South Revenue
Divisional Commissioner N.K.No.
1137/2021/A8 dated 24.08.2023

6. Coimbatore District Collector's Office Letter No.
9047/2022 /A3 dated 8.08.2023

7. Proceedings of the Commissioner of Land
Administration, Chennai. Rc.No.B2/8766/2023.
14.09.2023

Order
Application has been made in view 1. for transfer of land ownership to

Ettimadai Panchayat for implementation of solid waste management project
in Ettimadai Village, Plot No. 162/2g, Madukkarai Taluk, Coimbatore District.



m

The land transfer proposals for the above proposed land have been received
from the Madukkarai Taluka and Coimbatore South Revenue Divisional
Commissioner in the letters seen in Exhibits 3 and 4.

2. Location

Coimbatore District, Madukkarai Taluk, Ettimadai Village, Plot No. 162/20,
Negalai, is classified as a fallow (resolved fallow) in the Government Outlawed
Lands according to the Revenue Department documents. The total area of
this plot is 0.72.50 hectares. The above plot No. 162 /2A Negalai is a plot of
land in Coimbatore District Revenue Officer's proceedings vide No.
6382/2004 /A1 dated 03.05.2010, in view of the prohibition order issued
against the transfer of land in Coimbatore North and Coimbatore South
(presently Madukkarai Taluk) taluks, and in order to prevent encroachments,
it has been ordered to be registered in the prohibition order book. The letter
in question has been sent to the Commissioner of Land Administration,
Chennai, seeking exemption from the registration of the above prohibition
order book.

3. Check mark:

The plot of land for which land ownership is proposed to be transferred. The
details are as follows:

The above K.S.162/2A

Field No: 163,164,170 in the North
Field No:162/2B1 in the East

Field No: 161 in the South

Field No: 171,162/2A in the West part

4. Al. Announcement and Public Statement:

Plot No. 162/2A, Ettimadai Village, Madukkarai Circle ,Coimbatore District,
Al Notice was issued by the Thirumalaiyampalayam Revenue Inspector on
14.07.2023 regarding the transfer of land ownership to the Ettimadai Town
Panchayat in the morning, published to the public and public signatures were
obtained. No objection was received. Furthermore, the public of Ettimadai
Revenue Village have given their affidavit that they have no objection to this
proposal.



5. Proposed Subsection:

It is proposed to subdivide the land title of Plot No. 162/201, Ettimadai
Village, M- dukkarai Taluk, as follows:

| Before Clause After Clause
Area Hec | classification | Field No
162/2A 0.72.50 Barren 162 /241 |0.32.02 Barren
162/2A2 |0.40.48 Solid waste
management
Totel 0.72.50 Totel 0.72.50
6. Land value:

Coimbatore District, Madukkarai Taluk, Ettimadai Village, Plot No. 162.2
Ne.Kaal, Government Guideline Value Registration Department website
(tnreginet) has been reviewed and the Government Guideline Value has been
recorded as Rs. 17,30,000 per hectare and Rs. 7,00,000 per acre. Based on
this value

Government Guideline Value of the | Rs.7,00,000 per acre
Proposed Field
Area of land proposed for transfer of | 0.40460 hectares or 100 acres
land ownership
Land value 100 acres X Rs.7,00,000/

Rs.7,00,000/- (Rupees seven lakhs
only)

The land value of the land for which the transfer of ownership is proposed is
Rs. 7,00,000/- (Rupees Seven Lakhs Only) based on the above calculation.

7. Tree value and building value:

The land where the land transfer is proposed has expensive trees. There are
no useful trees, no government buildings.

8. Subdivision and stone fee

As there is a need to make a new subdivision in the above proposed field, the
subdivision and 7 stone charges should be paid by the requesting department
for the new boundary stones. Accordingly, the requesting department, the
Town Panchayat Administration, has paid the subdivision fee of Rs. 400, State
Bank of India Bank Payment Slip No. 20230817002482 dated 17.08.2023 and
stone charges of Rs. 1575 1225X7 State Bank of India
20230817002353708.2023 PARK has been paid and copies of the receipt have
been received.



9 Local Government Resolution:

A resolution has been passed in the Ettimadai Panchayat vide Resolution No.
97 dated 31072023 to transfer the land measuring 04048 sq m at Ettimadai
Village No. 2/g, Negalaya, Madhukkalavattam, Coimbatore District to
Ettimadai Panchayat for the implementation of the land management project
and its copy has been received.

10. Prohibition book entries.

Considering that there is a ban on land transfer in Madukkarai Taluk,
Coimbatore North and Coimbatore South, it has been ordered to be registered
in the Prohibition Order Book of the Coimbatore District Revenue Officer, vide
No. 5382/2004.A1 dated 03.05.2010, in order to prevent encroachments, in
the land 0726 rec located in Ettimadai village, Madukkarai Taluk, Plot No.
162/1, Ne.Kalai. Since the above land is a valuable land located very close to
the Coimbatore-Palakkad National Highway, a prohibition order has been
issued prohibiting the transfer of land to individuals. Following this, the
prohibition order has been registered in the prohibition order book records
maintained in Ettimadai village.

In the procedural order of the Chennai Land Administration Commissioner,
as seen in Figure 7, an order has been issued to remove from the register of
the land title transfer of only the land measuring 0.40.48 hectares in
Madukkarai Taluk, Ettimadai Village, Plot No. 162/2A, Ne.Kalai to the
Ettimadai Town Panchayat for the implementation of the solid waste
management project.

11.General.

The land in Ettimadai Village, Madukkarai Taluk, Coimbatore District, Plot
No. 162.28, measuring 0.40.48 hectares, is proposed to be transferred to
Ettimadai Panchayat for the purpose of solid waste management project.
There are no valuable trees in the proposed land, no places of worship such
as temples, mosques, churches, ancient monuments or graveyards, and no
high and low voltage wires pass through the proposed land.

The Coimbatore (South) Revenue Divisional Commissioner and the
Madukkarai Taluk Commissioner have allotted 0.40.48 hectares of land in
Ettimadai Village, Plot No. 162.2W, in the morning to the Ettimadai Town
Panchayat for the purpose of solid waste management project.They have
recommended that the ban on enforcement be relaxed and the monthly

payment be changed.

In this regard, the Coimbatore District Revenue Officer conducted a field
survey on the proposed land on 11.07.2023 and found that the land



measuring 0.40.48 hectares, which is intended to be transferred to the
Ettimadai Town Panchayat, has been classified as a wasteland and the said
land has a road facility constructed by the local government through Plot No.
162/2B Negalai. Since the said land is registered in the prohibition book, the
records have been relaxed and the land title of Ettimadai Village Plot No.
162/2A Negalai has been recommended to be transferred to the Ettimadai
Town Panchayat.

Based on the recommendation of the Coimbatore District Revenue Officer and
the recommendations of the Coimbatore (South) Revenue Divisional
Commissioner and the Madukkarai Taluk Commissioner, it is ordered that
the land ownership of the land in the area of 0.7250 hectares in Plot No.
162/26, Ettimadai Village, Madukkarai Taluk, be transferred to Ettimadai
Town Panchayat without land acquisition and on the basis of the order of the
Land Administration Commissioner, the land in the area of 0.40.48 hectares
only be removed from the prohibition order book and the Ettimadai Town
Panchayat is to implement solid waste management in accordance with the
authority granted to the District Collector in Government Order No. 136
Revenue Department Land Decision Unit No. 5(2) dated 25.04.2017 and
Government Order (Status) No. 114 Revenue Department No. 51) dated
28.02.2011.

12 Conditions

The conditions specified in Revenue Status Order No. 24 must be adhered
to.

2 The proposed field should be used only for the purpose for which it was
requested by the requesting department.

3. In case any part or the entire area of the proposed land is not used by the
requesting department or is not required, it shall be handed over to the
Revenue Department or shall be reclaimed.

4. Any part or the entire area of the proposed land will be reclaimed if
required by the government.

13. Madukkarai Taluk, Ettimadai Village, Plot No. 162/2A, on Thursday, the
entry in the land register for only 0.40.48 hectares of land in the land
register and the remaining 0.32.02 hectares of land in the land register
should be removed and the land should be kept in the land register and the



land should be measured and shown to the land surveyors and the land
should be given to the land surveyors. The Madukkarai Taluk Officer is
hereby directed to immediately make the necessary changes in the village
accounts as per the approved subdivision documents and send a full report

within 15 days.

District Collector.

Coimbatore

To,
Assistant Director of Urban Panchayats

Coimbatore zone.

Copy

1 Revenue Divisional Commissioner, Coimbatore South

2. Subdivision documents approved by the Taluka Magistrate
Madukkarai

connection

3. B 3 Balance file
4. Al District Collector's Office Prohibition Order Book Register

To make appropriate changes



Translated Copy
Ettimadai Municipality
Coimbatore District
South Land National Green Tribunal One Page Report

OA, 51/2025

Coimbatore Division, Ettimadai Panchayat has 12 wards. As per the 2011
census, the population is 9352 and the current population is 11325. Ettimadai
Panchayat is spread over an area of 16.44 sq km on the NH 544 National

Highway and comprises 12 wards along with 5 hamlets.

In the absence of any space for solid waste management work, garbage is being
dumped in the graveyards of Ward No. 9 and Ward No. 0l as per the
decentralized plan and solid waste management work is being carried out.
3,500 tons of garbage is generated daily in this district. The garbage generated
daily is being collected by 1 tractor, 1 mini truck, 11 trolleys and 6 battery

vehicles.

To implement the solid waste management plan in the city panchayat area, the
key tasks required to set up a "garbage separation facility" for separating
biodegradable and non-biodegradable waste, a yard for drying, natural compost
bins, vermicompost bins, and a compost store required approximately 1 acre of

land, based on the calculation of 1 acre for 10,000 people.

In this situation, since the Ettimadai Town Panchayat is a growing town
panchayat, it was difficult to handle the garbage collected daily. When a site
inspection was conducted in the town panchayat area, it was found that 1.95
acres of land in Madukkarai Taluk, Ettimadai Revenue Village, Ward No. 03,

K.S. No. 162/2A was classified as wasteland and was useless.



Subsequently, a proposal was submitted to the District Collector seeking prior
entry permission as per the letter of this office N.K.No.220/2006, dated
28.08.2023, requesting transfer of land title of 1.00 acres of land to the
Panchayat Government for carrying out the solid waste management project
work by selecting the above location and as per the resolution of the Panchayat
Council. The above land was surveyed by the Revenue Department and found
to be a wasteland without any land or geological path, and as such, as per the
Coimbatore District Magistrate's Executive Order Letter No. 9047/2022/A3,
dated 15.09.2023, the land title of 1.00 acres in Ettimadai Village, K.S. No.
162 /2A was transferred to Ettimadai Town Panchayat for implementation of
the Solid Waste Management Project. The above has been issued. On the above
order, the above land title was granted by the Ettimadai Revenue Inspector,
Madukkarai Taluk, Ettimadai and a land survey of the above place was
conducted and a possession certificate was obtained for the Athukal Plantation

site.

Director of Urban Panchayats, Chennai vide their order D.N.K.No.
14570/2023/z.2. Dated:-07.06.2024, for the implementation of the Solid Waste
Management Scheme at the above location, the 15th Finance Commission
Grant-in-Aid Solid Waste Management Scheme has been approved for the
construction of a perimeter wall, machine platform, cement road and
installation of machinery for composting at the composting shed at an
estimated cost of Rs.5170. Director of Urban Panchayats, Chennai vide their
Order No.15 6814/2021/4 Dated:-13.03.2024, Ward No.03, G.S. No. Funds
have been allocated for the construction of a dry waste composting facility and
a wet waste composting facility at 162/2A Resource Recovery Park, an open
tender has been called and a work order has been issued to the contractor who

submitted the lowest bid, and earthworks have commenced.



At the above location, the garbage collected daily by the municipal sanitation
workers in the residential and commercial areas under the city government will
be separated and transported to the composting facility by tractors and the
following construction works will be carried out to separate the biodegradable
garbage into natural fertilizer and non-biodegradable garbage separately. I
assure you that a composting yard for wet waste measuring 37mx10m, a
composting yard for dry waste measuring 14.20mx6m and a mechanical
platform measuring 12mx6m will be constructed and only natural fertilizer will
be prepared. During the rainy season, a pipe cut will also be made so that the
rainwater passing through this area can reach the nearby drain without any

obstruction.

As per the conditions of the solid waste management project, natural
fertilizer, vermicompost and proper handling of biodegradable and non-
biodegradable waste in the resource recovery park will be carried out, so there
is no possibility of any harm to the environment or farmers. The above location
is 2 km away from the residential area. No objection has been received from the
public to the implementation of the solid waste management project at the
above location till date. The landowner near the above location, Mr.
Shanmugam, has filed a case with intent and without facts, considering that if
the solid waste management project is implemented, the market value of his
land may decrease for future plots or other uses. I humbly inform you that I
am aware that I have the responsibility and duty to preserve the intended

nature of any stream or geological path in its condition without changing it.
Executive Officer,

Ettimadai Town
PanchayatCoimbatore -

641105.
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5. Nos, Name of Detail
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AGRICULTURAL LAND
TREES

MARMNER

ARMT

F'l




Gem ‘"'blléiéiﬁﬁ IDTGULL 1D
eTEgwenL Cugsgmd)

Bummhqdyﬁ bItL S Fd seneai aiimafsy
G uwaD 8 GEya; s B-8.961.8047/2022/4,3,
[BIs — 15.09.2023 - ¢y Up @.0.660 (62/25 - 6 B gigy
0.40.48 aana upiily BeodHenay aCpmenL Buemgm' Pég;

BLdaiPa) Soansian Bt b Geusugg e

] 1\‘1 o md N g 0
4:-*— / -1 ~ =1

e Camer

& Coimbatore, Tamil Nadu, India

& Thirumalayampalayam Pirivu, Tamil- Nadu 641105

<@ India, Coimbatore, Tamil Nadu 641105, India

: , Lat 10.893555° Long 76.920804°
19/06/2025 03:18 PM GMT +05:30

g, =y s g RN A WES S ] I S sl e ke 2
Rae) _“_‘ ,\n—'_.‘__-‘_’ ._..—:-"_ . - ] R g ¥ ‘”-H P - ‘w r{_ e "‘g.._. ot iy 'xl. .l“‘:‘. —i r_-‘.- 3

!













] GPS Map Camera ;

Coimbatore, Tamil Nadu, India

Th|ruma!ayampalayam Pirivu, Tamil Nadu 641105,
' India, Coimbatore, Tamil Nadu 641105, India

Lat 10.893551 Long 76.920808°

19/06/2025 03:19 PM GMT +05:30




-

%Qﬁ GPS Map Camera.

Coimbatore, Tamil Nadu, India

Thirumalayampalayam Pirivu, Tamil Nadu 641105,
India, Coimbatore, Tamil Nadu 641105, India
Lat 10.893195° Long 76.92068°
Google 1 19/06/2025 03:21 PM GMT +05:30

+ \|




CHIUIDISHENT WTaniy 1b
encipinant . Bughym §
L )
Commuiici umei: avpmen Cugspn A5G2I Qi sty 3 er ibeyy
EEIEDG S, Bl 8k il Semiod50 ?
BEIAG: & 28.90 Sarsid
o s it e ;. 05.05.2025

GHMUNDIS T LML 1D
e ipapL Bugpam-d
(o 8 Sk i Goamavam g -2022 23)
Cosapepiall QUL ! e Cugth A1 QT by 3 S S, 162/2A
o ebeyyisniipe 2 phsand (VT WASTE) Sumngad
@5 30.10 Sax'sid
05.05.2025
09.05.2025

PS Map Camera =

Thirumalayampalayam Pirivu, Tamil Nadu 641105,
India, Coimbatore, Tamil Nadu 641105, India

| Lat 10.893438° Long 76.920924°

{ 19/06/2025 03:19 PM GMT +05:30




BEFORE THE NATIONAL
GREEN TRIBUNAL SOUTHERN
ZONE, CHENNAI

Original Application No.51 of
2025.

M. Shanmugam (Age- 60 Years)

S/o. P.Mallaiyan

No.12/1B, Santhosh Illam, Sri

Lakshmi Nagar,

Mallaiyan Garden,

Sundakkamuthur,

Coimbatore South,

Coimbatore, Tamilnadu-641 042.

...Applicant

vs-

District Collector, Coimbatore

District Collector Office, No.7/1,

State Bank Road, Gopalapuram,

Coimbatore, Tamilnadu-641 018

and 6 Others.

ADDITIONAL TYPESET OF
DOCUMENTS VOLUME-II

R. PRABHAKARAN (1646/2001)
Counsel for Applicant
9095787582



